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Opening of new nafcrerskies in Bihar 

*294. SHRI SHANKAR DAYAL SINGH; 
Will the PRIME MINISTER be pleased to 
state: 

(a) whether any proposal has been for-
warded by Bihar Government to University 
Grants Commission for opening of tome new 
Universities; and 

(b) if so, what are the details thereof and 
Government's reaction thereto? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HUMAN RESOURCE 
DEVELOPMENT (SHRI CHIMANBHAI 
MEHTA); (a) and (b) A statement is Said on 
the Table of the House. 

Statement 

(a) and (b) State Universities are esta-
blished by an Act of the concerned Sta'e 
Legislatures and prior approval of the 
University Grants Commission is not required 
before setting up of a new university. 
Universities established after 17th June, 1972, 
however, are required to be leclared fit by 
UGC for any financial assistance from 
Central sources accordigto he provisions of 
Section 12B of the UGC ^ct. According to 
information given by JGC, the Commission 
has not received my proposal from the 
Government of Bihar for financial assistance 
for the ?ix new universities proposed to be set 
up by 

SHRI CHIMANBHAI MEHTA; (Intsr-
mptions. ) 

SHRI    S. VIDUTHALAI     VIRUMBI: 
{Interntplfom). 

SHRI CHIMANBHAI MEHTA; (. Inter-
ruptions. ) 

MR. CHAIRMAN; Question Hour   is 
Over. 

WRITTEN ANSWERS TO QUESTIONS 

Planning  Commission's  clearance to irri-
gation and     potable water     schemes of 

Rajasthan 

*2&|. SHRI RAMDAS     AGARWAL: 
Will the  PRIME MiNISTER  be pleased to 
state; 

(a) whether some irrigation and potable 
water  schemes   proposed   to   be  executed 

 


